Contested commercial cases disposed during the month of April-2021

District Case No. Petitioner Name VSAdvocate Date ofWhether UrgentDate ofDays forNature ofDate Number ofAct Section
Respondent Name Registration Relief was soughtDecision disposal Disposal of days for
and Pre-Insitution (Contested /execut execution
Mediation did not Settled) ion ofof decree

take place (Yes / decreefrom date
No) of decision

IMs. Pinki, District| INIL
Judge, Comercial
(Court-o1
2 [Sh. RajneeshlCENTRAL |NIL
[Kumar Gupta,|
District Judge,
ICommercial
IConrt-0o
3 h. MaheshlCENTRAL |NIL
(Chandra Gupta,|
[District Judge,
ICommercial
Court-03
B4 |Ms Nisha Saxena,|CENTRAL |NIL
IDistrict Judge,
ICommercial
ICourt-04
5 |Sh. Ashwani Kr/CENTRAL [NIL
Sarpal, District]
Judge,
ICommercial
IConrt-ox

6 Sh. Manmohan/CENTRAL |NIL
Sharma, District
Judge,
ICommercial

7  |Sh. Dinesh Bhatt/West INIL
DJ (Commerciall
(Court)-o01

8 ISh. GurdeepWest INIL
ISingh, DJ|
(Commercial

9 ISH. SANJEEVINEW INIL
JAIN, DISTRICTDELHI
JUDGE
(COMMERCIAL
ICOURT)-01




District Case No. Petitioner Name VSAdvocate Date ofWhether UrgentDate ofDays forNature ofDate Number ofAct Section
Respondent Name Registration Relief was soughtDecision disposal Disposal of days for
and Pre-Insitution (Contested /execut execution
Mediation did not Settled) ion ofof decree
take place (Yes / decreefrom date

No) of decision

ho [SH. GURVINDER U/S — 34 OF
D RICT e arBTN -| K oI, | SH. MOHIT D ARBIRATIO
- : 5300 / N : * | 24.09.2018 NA 05.04.2021 925 DISMISSED| NA NA N AND
O RERCIAL 2018 | CORPORATION RAM CONCILIATI
- ) ON ACT
U0 — 34 UT
OMP- COngggggi%N V8 SH. SANDEEP ARBIRATIO
COMM — . 03-12-2018 NA 15.04.2021 865 DISMISSED| NA NA N AND
MANAGER KUMAR
35/ 2018 NORTHERN CONCILIATI
VVIININOLIND LINGLIOIT U/fs\L :\jq'l:_}r
OMP- | SCHOOL VS. M/S. SH. ASHISH ARBIRATIO
COMM — EDUSMART I:IW ARI 16.11.2018 NA 15.04.2021 882 ALLOWED | NA NA N AND
25/ 2018| SERVICES PVT. CONCILIATI
I T ANNT AOT
1 |SH. SANJIV JAIN,
TODGE (COMM ] OMP B T DRENS ACADE Arbiteation &
JUDGE (COMM.)- a1 oAl rbitration
o3 5(12/021(\)/[11\/1)/ Vs EDUSMART SRIDHAR 14-01-2019 NA 30-04-2021 837 DISMISSED| NA NA Conciliation
9 SERVICES PVT LTD Act
ODINV O IoAACT
SMART SCHOOL 34
IARBTN/3 ARAKKONAM Vs |Arbitration &
042/2018 EDU SMART S GOWTHAMAN | 16-07-2018 NA 30-04-2021| 1019 |DISMISSED| NA NA Conciliation
SERVICES PVT Act
TTNNDT AY
QUILRIYA ENGLISH| 34
MEDIUM SCHOOL . .
ARBIN/34 \ \NADA IDDYA SHEKHAR | 24-07-2018 NA 30-04-2021| 1012 | ALLOWED | NA NA  [Arbitration &
312/2018 Vs EDUSMART Conciliation
SERVICES PVT LTD Act
LM G S MANVI 34
ICONVENT SCHOOL . .
2553/?(‘)11/ Vs EDUSMART AS{%%I 05-10-2018 NA 30-04-2021| 939 | ALLOWED | NA NA Acrct)’rlltcrj‘f;?; lf‘
SERVICES PVT LTD
AND ANR Act
12 |SH. PREMISOUTH INIL
IKUMAR
BHARTWAL
IDISTRICT JUDGE
(COMMERCIAL
3 [SH. VINAYSOUTH
KUMAR KHANNA, IHARISH PLASTIC SECTION 34
IDISTRICT JUDGE| IAND ORS. Vs CAPRI [SH. NEELKANTH
(COMMERCIAL IARBTN/1 GLOBAL CAPITAL KUMAR 14-01-2020 NO 01-04-2021 443 |CONTESTED| N/A N/A o (?I}I{(ljg fCT
ICOURT)-02 LTD. ’
UVI/D BHUDHI KAJA
IELECTRICALS Vs
SECTION 34
ARBTN/2E€%¥§‘§§TIVB SHE‘;IIXUT‘FN 19-11-2019 NO 05-04-2021| 504 |CONTESTED| N/A | N/A ARB. &
GROUP HOUSING CONC. ACT
SOCTETVY I TH
ICOOPERATIVE
IGROUP HOUSING SH. ANIL SECTION 34
IARB. A.(CSOCIETY LTD. Vs KIjMAR 04-09-2018 NO 05-04-2021 945 |CONTESTED N/A N/A ARB. &
IM/S BUDHIRAJA CONC. ACT
IELECTRICALS AND




District

Case No. Petitioner Name VSAdvocate
Respondent Name

SH. SARANSH
GARG

Date of Whether

UrgentDate

Registration Relief was soughtDecision

28-09-2019

and Pre-Insitution
Mediation did not
take place (Yes /
No)

08-04-2021

ofDays
disposal Disposal
(Contested /execut execution

of days for

ion ofof decree
decreefrom date
of decision

.04.20| 08.04.2021

ofDate Number ofAct Section

RECOVERY
OF MONEY

4

ISH. RAJ KUMARSOUTH-

(CHAUHAN, LD,
IDISTRICT JUDGE
(COMMERCIAL-

EAST

15

Ms. Raj
Mitra,
[District Judge|
(Commercial)-02

RaniSOUTH-

EAST

INIL

6

ISH. SANJAY|EAST

ISHARMA-I

INIL

7

Sh. Laxmi KanﬂNORTH

\Gaur, Ld. Distric
Judge
(Commercial

EAST

INIL

18

IMS. NIVEDITA
IANIL SHARMA,
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)

iShahdara

INIL

9

IMS.
SUKHVINDER
IKAUR

iShahdara

INIL

20

iSh. Vinod Kumar,
ILd. DJ (C.C.)

INORTH-
[WEST

INIL

21

MS. BARKHA

[GUPTA, DIJ(COMM)

North

INIL

22

ISH. HARISH|
IDUDANI, DJ|
(COMMERCIAL)

SOUTH
[WEST

INIL
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